
31 Oral Answers DECEM13ER J 6. 1985 Written AnswerJ' 32 

] said the price can be revised only in con­
sulttttion with the States. 

.. MR. SPEAKER: Shri Amarsingh 
BatIMta. 

FdlallCbiI Assistance to Panchayats for 
Purchase of T.V. Sets 

407. SHRI AMARSINH RATHAWA:I 
SHRI MOHANBHAI PATEL: Will 

the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether there is any proposal to 
provide financial assistance to vi Uage 
panchayats to enable them to purchase T. V. 
sets for the benefit of villagers or to provide 
T.V. sets to village panchayats : 

(b) if so, the details of Central assis­
tance given to each State during the Sixth 
Five Year Plan and the number of pan­
chayats covered ; and 

(c) if not, whether Govenlment propose 
to introduce this scheme during the Seventh 
Five Year Plan '? 

THE MINIS'IER OF STATE OF 1HE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL) : 
(u) to (c) A statement is given below. 

Statement 

As a pan of the VI Plan scheme for TV 
utilisCltion of INSAT, 2000 VHF and 2000 
Direct Reception (capable of receiving TV 
~ignals directly from satellite) TV' sets for 
community viewing are under installation by 
Doordarshan at villages in selected three­
district c1usters in the six States of Andhra 
Pradesh, Orissa Maharashtra, Gujarat, Bihar 
aad- .. Uttar Pradesh. The distribution of these 
TV sets is as under : 

. Name'of State No. of VHF No, of Dirlct 
TV sets Reception TV 

sets 

Andhra Pradesh 400 
Orissa 400 
Maharashtra 600 300 
Gujarat 400 300 
Bihar 400 300 
Uttar Pradesh 600 300 

-TGtat 2000 2000 

VHF sets have not been allotted to villages. 
_ in Andhra Pradesh and Orissa because: -su~h 
set s were installed there in the period berm.. 
VI Plan. During the VI Plait there wasp 
however, no other scheme -to give central 
Financial Assistance to village Panchayats 
to enable them to purchase TV sets for 
community viewing. 

It has also been decided in principle to 
provide, during the VII Plan period, 5000 
community viewing TV sets (both VHF 
and Direct Reception) at selected villaps 
in the Sates and Union Territories in the 
North -Eastern region, viz. Assam, Arunachal 
Pradesh, Manipur, Meghalaya, Mizoram. 
Nagaland, Sikkim and Tripura. Further 
details of this scheme are yet to be finalised. 
State and Union Territory Governments 
have also been requested to provide commu­
nity viewing TV sets at Panchaat level out 
of their own resources. 

[Trans/at ion] 

SHRI AMARSINGH RATHAWA: 
Sir, there are many peop1e in rural pan­
chayats and urban panchayats who cannot 
afford to buy a television set. I want to 
know from the hon. Minister whether 
government have any scheme under which a 
person could keep a television set through 
Panchayats if he so desires so that he could 
get valuable information through this 
medium? 

[English] 

MR. SPEAKER: The Question Hour. 
is over. 

WRITfEN ANSWERS TO QUESTIONS 

[Ellglish] 

Share of States ·for Rural Developmeat 
Schemes 

*389. SHRIMATI JAYANTI PATNAIK : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether economically backward 
States have not been able to take full ad­
vantap of centrally sponsored poverty 
amelioration schemes, like I.R.D.P. and 
N .R.E.P., for want of matching State 
resources ; 
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(b) if so, to what extent ; and 

(~) whether Union Oov~mment propose 
to consider decreasing the State share in 'res­
pect of these schemes for backwards States? 

THE, MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP­
MENT) (SHRI CHANDULAL CHANDRA­
KAR): (a) & (b) Most of thc·States have 
generalJy taken advantage of the Centrally 
sponsored, poverty alle\ ialion schemes like 
JRDP and NREP. The n1atching share of 
the' States for these programme" was invaria­
bly taken into account' while approving the 
State Plan outlays by the Planning Com­
nlission. The programmes, as a whole. did 
not suffer due to lack of matching rc~ourccs. 

(c) ~o such proposal is under conside­

ration of the Government of India. 

Presen'ation of Master Copy of Photo of L~te 
Dr. B.R. Ambedkar 

*393. SH'RI ANAl)} CHARA~ DAS : 
Will the Minister of JNFORMATION AND 
BROA1,)CASTI1\G ~c pleased to st.ate : 

(a) \\-hether Photo Division or the 
Photo Museum of his Mini-.;try ha\'e preserv­
ed the master copy of the photo of late 
Dr B.R. Ambedkar whiJe finaHy pre~entillg 

the Conqjtution to the Constituent Assembly 
in his capacity as the Chai:-man of the 
Drafting Committee' as well as the Law 
Minister. and lah:r at lhe signing ccrerr.ony : 

(b) i f so, whether corie~ 'of such photos 

are nladc available on special request for 

public purp05e ; and 

(c) if not, the reasons thereof: 

THE MINISTER OF STATE OF THE 
MINISTRY 'OF INFORMATION AND 
BROADCASTING '(SHRI V.N. GADGIL): 
(a) Photo Division and Photo Library of 
the Press Information Bureau do not have 
a copy of late Dr. B. R. Am bedkar· while 
finally presenting the Const itution to the 
Constituent Assembly in his capacity as the 
Chairman of the Drafting Committee as 
well as the Law Minister and later at the 
signing cetemony. 

(b) & (c) Dees not arise. 

World Baak. Loan for Developmeat 
ef 'Airieultllre 

·395. SHRI NITY ANANDA MlSHRA : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether Government have appro­
ched the World Bank for loan for the deve­
lopment of agriculture in the country; 

(b) if so. the amount of World Bank 
credit expected to te made available to 
NABARD-J credit project: 

(c) the time hy which the Joan is expec­
ted to be obtained from the \Vorld Bank~ 
and 

(d) the' steps taken in this regard '? 

THE !\1INISTER OF AGRlCULTURE (S. 
BUTA S]NGH): (a) The World ,Bank group 
assistance is r~~i\"ed tI-.rough projects in the 
various £ectors but the as~istar.ce is not 
comrrtilted to any ~ector as such. lhe alloca­
tion bel\\een the various sectors ard selection 
of various projects is on the bacis of the Plan 
allocaticp;s, and ploposals re(:ei\ed and projects 
accepted by the Eank for funding \\ ithin the 
overa1J figlJlt: of commi1rrcnt irdicatcd, arru­
ally by the "'orld Bank at the Consortium 
meeting. 

(b)' to (d) The l"a tional Bank for 
Agriculture anJ RUT al DeveJoprr:ent 
(NABARD) Credit Project has been negoti­
ated 'With tl:c \\forld Bank recently. Since the 
decisien of Jnternational Bank for Recons-

truction and Development has not beconle 
avaiJab,le. l}~e exact amount or the terms and 
conditions on which the Government may 
get the assistance under the Project canfiot be 
indicated at this stage. 

InstituHons jOrgaoisations for Rand D 
in Pisciculture and Fisheries 

·397. SHRI AMAL DAllA: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) the names of centrally sponsored 
institutions/organisations undertaking research, 
and developments in pisciculture and fishe­
ries and their respective functions; and 

(b) how the activities of these institu­
tions organisations are co-ordinated ? 


